Statistical information relating to High Court and Subordinate courts of the Karnataka State with regard to Commercial
Cases filed before the Commercial Courts, Commercial Division or Commercial Appellate Division as on 01.11.2019
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Note: Vide Notification No. LAW /LCE/48/2019 dated 09.10.2019 and corigendem dated 24.10.2019, the District Judges of 30
District Courts mentioned therin are notified as Presiding Officers of the Commercial Court of Concerned Districts and those 30 }
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